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GOVERNMEN T OFINDIA
MINISTRY OF FINANCE
{( DEPARTMENT OF REVENUE)

NEW DELMI: DATED TH e May 14 WA

NOTIFICATION

{Incon E‘%‘I‘Tra X
NG.S?’Q‘:’ (FoN0.197/27/B9=1T(RI):1n sxercise of thlse pewers
conferred by sub=clause (IV) ef clause (23C) &f sectien 10 ef
the Incomo-tax Act, 2961 (43 of 1961), the Central Cevernment
hercby netifies " Sir Dorabji Teté Trust, Bembay,{' for the pesm

purpGse ef the said subeclause for the asscssmsnt
year 1989«9Q,

{ DALIP SINGH )
OFFICE ON SPECIAL DUFY.

T’

The Manager,
Cevernment ef India Prsss,

ing Road, Mayapuri Industrial Aresa,
Rajsri Garden), New Delhi,

stee, Sir Dorabji Tata Trust Bombay Heuss,
» Bembay- 400001,
of Inceme~tax, Bembay city IV, Bembay uith
etter Ne., BC,ND.TC/283(28)/80-89 dated 22.12.89,
joners of Income-tax,

Inuestigatiang, North, New Delhi.,
/{Investigation) South, Bambay.
-, eotions of the Central Board of Oirect Taxes,
93 Buditor Gensral of India, New Delhil (20 Copios),
_g,?ral af Training, Nestional Academy of| Direct
So & (5 Coples),

& tary, Ministry of Law, Justice & Company Affalirs,
>t of Legal Affairs), Nsu Delhi.
&eneral (Administration), New Delhi.
te of Inspection, Printing & Publication,l 2nd fleor,
awan, B.S. Zafar Msrg, Neuw Delhi (5 Cepies)
o/ (Legal), 4th floor, Super Bazar Building, fdw Delhi,
"eGe (I.T.E.) 10 Middleton Row, Bth floor, Caldutt-~""~""
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